The Hon’ble Justice of National Green Tribunal,
Principal Bench.

Subject: Objection regarding letter to Pollution Control Committee, Daman dt. 14/12/2022

(Report copy enclosed)
Ref:  Original Application No. 465/2022
Respected Hon’ble NGT — Court.

I Kishor Chotu, resident of Bhathaiya, Moti Daman has filed the above application, complaining
regarding M/s Eurocoustic Products Ltd., Kachigam, Daman, which was operating without Pollution
consents since July 2020 and has been carrying out highly polluted manufacturing activities as under -

a. Bio-diesel (not permitted in Daman)

b. Rebar Coating

c. Shot Blasting (Red Category)

d. Powder coating (without ETP)

1. Reference to the Investigation report of M/s Eurocoustic Products Lt.d. Kachigarx}, .submitted .by
Honorable Member Secretary of Pollution Control Committee, Daman & Diu, the Electricity connection
of M/s Eurocoustic Products Ltd. Kachigam was disconnected on 05.08.2022 and the same was restored

on 07.10.2022.
But as per Challan no. FBEC/2022-23/0760 dated 10.09.2022, total 16.520 MT of Rebar Coating was

done and supplied. ;
If Electrical Supply was disconnected from 05.08.2022 to 07.10.2022, then how come this 16.520 MT

of Rebar Coating work done and supplied by the company.
(Challan Copy enclosed for reference)

2. Bio-diesel are mention in factory licence No. 303 dated on 31.05.2020 but Daman collector given No
Objection Certificate to M/s Eurocoustic Products Ltd. on 30.07.2021 for Bio-diesel but EPL sale
20,000 Itr Bio-diesel to M/s Indian Oil Corporation Ltd, Surat (IOCL)?

(IOCL) before taking No Objection Certificate and factory licence. How it's possible?

But at the time of collector investigation dated on 08.12.2022 Bio-diesel plant was not available at site.

a) Copy Daman collector NOC are enclosed
b) Copy of EPL letter to IOCL enclosed
c) Copy of factory licence enclosed.

3. If Bio-diesel production is banned in Daman since it falls in red category, then how the factory license
was issued for the Bio-diesel factory set up? (RTI reply copy enclosed)

4. As per point no. 7, the DG Set was not found by the Investigation team. But the DG Set was loaded
and kept in Tempo no. MH05 AM 0776 at that time.
Enclosed Photograph & Video for your reference.

5. The main reason behind DG Set not found by the Investigation Team as per point no. 7, may be due
to the available electricity power which was already restored on 07.10.2022. Since the electricity power
was restored that time, hence there is possibility that M/s Eurocoustic Products Ltd. must have removed

the DG Set from its place & kept somewhere else.

6. Reference to point no. 6, what is the reason of purchasing total 1,75,205 litres of Diesel from M/s Sai
Petrol Pump, Kachigam, when DG Set was not in the factory and that too during the period 04.08.2022
to 07.10.2022, when M/s Eurocoustic Products Ltd. Kachigam was under Closure notice and their

factory operations were at halt.

7. Honorable Member Secretary of Pollution Control Committee, Daman in their submitted
investigation report has mentioned that M/s PSL Corrosion Control Services Ltd. is Lessee unit of M/s
Eurocoustic Products Ltd. I sincerely request to submit the Lease Agreement copy of the same to the

Court.

8. Reference to the letter submitted by M/s PSL Corrosion Control Services Ltd. On 18.11.2022 to the
Member Secretary, Pollution Control Committee Daman, M/s Eurocoustic Products Ltd. has supplied
175205 litres of Diesel and Electricity power to M/s PSL Corrosion Control Services Ltd. to complete
their Job Work. Kindly note that during the period 04.08.2022 to 07.10.2022 the Electricity Power of
M/s Eurocoustic Products Ltd. Kachigam were disconnected as per Power Connection Closure notice.

(Closure direction vide no PCC/DDD/0-1091/93-94/316 dated 04.08.2022).
During this period 04.08.2022 to 07.10.2022, how M/s Eurocoustic Products Ltd. has supplied the

Electricity Power to M/s PSL Corrosion Control Services Ltd?



9. As per Ix.westigation report of Honorable Member Secretary of Pollution Control Committee Daman

the electricity power of M/s Eurocoustic Products Ltd. Kachigam was restored on 07.10.2022. Why thi;

date of restoring electricity power was not mentioned in the report,

Online Bill Copy Attached

October 2022 month’s bill - Rs. 49,35,575/- (Forty Nine lakh thirty-five thousand five hundred and
Seventy-five only)

November 2022 month's bill - Rs. 69,30,067 /- (Sixty-Nine lakh thirty thousand sixty-seven only).

(M/s Eurocoustic Products Ltd. Electricity Bill online copy attached.)

10. As per investigation report by Honorable Member Secretary of Pollution Control Committee
Daman, the Structural (Shot blasting) plant was shut and not running. But the Company have
mar}ufac'mmd and supplied the Structural material to M/s Shapoorji Pallonji & Co. Ltd. Find attached
the invoice no. __ EPL/STR/2223/152 for supply of Structural material to M/s Shapoorji Pallonji & Co.
Ltd. for your reference,
Further since year 2020 all the Structural material of M/s Tata Projects Ltd of New Parliament House at
New Delhi has been supplied by Structural division and Railway Foot-Bridge of M/s Eurocoustic
Products Ltd.

(Enclosed Order Copy and Challan Copy and Structural Job photo copy).

11. Attached find the Video of M/s Eurocoustic Products Ltd. Kachigam, carrying out the Shot Blasting

of the Structural material for Railway Foot Over Bridge order.
(Attached Video footage & photo copy dt. 08.09.2020)

12. Attached Video of M/s Eurocoustic Products Ltd. Kachigam Rebar plant where we can see the
Rebar Coating work in progress. (Attached Video footage dt. 27.11.2022)

13. Attached find the Video of DG Set in operation at M/s Eurocoustic Products Ltd. Kachigam, during
the Closure Notice period between 04.08.2022 to 07.10.2022. Also attached of the DG Set for your kind
reference. (Attached Video footage dt. 31.08.2022 & 22.09.2022)

14. In M/s Eurocoustic Products Ltd. On dt. 08.12.2022 when investigation team went for investigate at
company than why they have not taken the CCTV camera footage from company gate to company plant.

15. T have request for the Order copy of electrical power supply to the Member Secretary of Pollution

Control Committee, Daman of M/s Eurocoustic Products Ltd on dt. 08.12.2022, but till date they have
no reply to me. (Enclosed the letter copy).

Respected Sir, I humble request to the Hon’ble Court may kindly make another SIT for Re-investigate
in this above matter because the Hon’ble Collector report are not satisfactory to us.

I shall be always obliged.

Thanking You,

Regards,

Kishor Chotu

Mobile No.: 7874197166
Date: 06.01.2023.
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Dzdrz & Nagar Haveli and Daman & Diu, Code : 26
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30.04.2022 (OUR DELIVERY
CHALLAN NO.FBEC/22-23
/0760 DT.10/09/2022)

Description of goods
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Unit Rate Value
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\/ Dispatchod To: RILL L
/ EPL Challan No.: 7 6O

§ Data: |0.09.2.0 22

Trallor No: &TOATT- 13151

Regd. Office &EUROCOUSTIC PRODUCTS LTD.

Works : psL. Campus, Kachigam Char Rasta, Kachigam, Daman (U.T.) - 286 210.

TIR NO.: OF60]2022_
DATE: \0:09.2022

INSPECTION REPORT OF COATED BARS

LEAQO + \1630

RKC INFRARUILT PVT-UD. — DAMAN
'\ DT 24-04.2022 $ 174 BT 20:04.206272

UANTITY] TESTING OF
agraua . D TEST CONTINUITY REMARKS
) Kas HEAT NO. THICKNESS | -BEN LA
) LE9D = PAsted | PAssed | PAcsed Sample taken
) from above lot
o 11E630 — PAKED | [PALED PAKSED | for testing.

B | 6520 Kes

RAMETERS OF TESTING

TESTS RESULTS AND REMARKS

SURFACE PREPARATION : Checked as per Blasting surface checked and found okay.
b i : Near white metal type.
{Shot Blasting) IS 13620 : 1993 CL 5.1
THICKNESS OF COATING; WMeasured Coating thickness checked by Elcometer Found
B 0 1S 13620:1993 CL 7.1 okay. Thickness sheet attached.
: ADHESION OF COATING : Chacked Bend test found okay. No crackin

o 1S 13620 :1993 CL. 7.3

5,c0NT\NU\TY OF COATING:; Checked

g or disbonding
found at tho outer radius of bent sample

& to 18 13620 :1993 CL 7.2

‘Hollday tost found okay,

For Euragoustic Products Ltd.

). V- k.
SIGNED B%’Nﬁw’

T
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U.T Administration of Dadra & Nagar Haveli and Daman & Diu.
“ Office of the Collector,
Collectorate,
Moti-Daman.

No. COL/DMN/NOC-Petrel/537/2021-22/ 8 805 Dated 30 /07/2021.
Read: 1. Application No. HIR/ST/19 dated 11/08/2020 from Ecrocustic Products, Ltd., Kachigam
Char Rasta, Kachigam, Daman-396 210.
2. Report No.MAM/DMN/LND/2020-21/49 dated 23/01/2021 from Mamlatdar, Daman.
3. Report No. DFES/DMN/Reports/Class-A/298/ADFO/2021 dated 22/02/2021 from
Assistant Director, Fire & Emergency Services, Daman '
4. ReportNo.ATP/DMN/NOC-Petroleum/KACH/377/(2)/359/2020/271dated 02/06/2021

from Chief Town Planner, Daman

No Objection Certificate
[See Rule 144)

With Reference To The Application HIR/ST/19 dated 11/08/2020 submitted by the
Cerocustic Products, Ltd., Kachigam Char Rasta, Kachigam. Daman-396 210 and in parsuance

Of Rule 144 of the Pétroleum Rules, 2002. there is No Objection for granting licenise under the

Petroleum Rules, 2002 tc the Ecrocustic Products, Ltd., Kachigam Char Rasta, Kachigam.,

Daman-396 210 for 27 KL petroleum Class”A” Storage under Rules 144 of Peroleum Rules

2002 in their premises at Survey No. 377/2 Village: Kachigam, Taluka/Tehsil: Daman, District:

Daman, U.T. of Dadra & Nagar Haveli and Daman & Diu.

(1) The Following particulars have been considered while issuing this No Objection Certificate,

that
@

(b)

(©)
(@
(©

®
8

possession of the site by the applicant is lawful and authorisation from land owner or
lease holder for developing premises under these rules for storage of petroleum
products;.

interest of public, specially the tacilities like schools, hospitals or proximity to places
of public assembly and the mitigating measures. if any, provided;

traffic density and impaét on traffic;

conformity of proposal to the local or area development planning;

accessibilit& of the site to fire tenders in case of emergency and preparedness of fire
services for combating the eﬁnergencies;

genuineness of purpose.

any other matter pertinent to public safety.

2. As shown in the site plan duly endorsed and enclosed herewith subject to following condition. -

ﬁ 1)

The of premises storage of petroleum product should be located as to provide easy

access to fire brigade



@)

®)

)

)
(6)

M

®

)

(10)

(D

(12)

(13)

(14)

First aid fire extinguishers bearing ISI Mark Shall be installed in the appropriate

Place at storage petroleum product in the premises as per the scale laid down in IS
15683/2006.
The addition to the above, Portable trolley mounts Dry Chemical Powder and
Mechanical Foam fire extinguishers having capacity 25 kgs. Each shall be provided at
appropriate place at storage of petroleum product in the premises.
The 02 G.I. Fire Bucket stand each of 9 Litrs. Capacity (4 each stand) with dry sand
shall be provided at place for storage of petroleum product.
The staffs whoare working within the premises shall be trained in fire fighting.
The physical property data/MSDS for storage of petroleum product shall be
displayed at appropriate place of the premises.
The call phone users shall be requested to switch of the cell phones before entry to
storage place bSl means of signboards at conspicuous places.
The eliminate fire hazards good housekeeping both inside and outside the premises
shall be strictly maintained by the occupant or the owner of the building
The fire safety measures and other precaution for factory building shall be taken as
per letter dated 11/02/2021 of the department failing which has same should be
cancelled.
The “NO SMOKING”/”EMERGENCY CONTACT NO” sign boards shall be
provided at suitable place in the premises.
The following fire precautions shall be ensured by the owner/occupant.
(a) If any spillage of fuel occurs immediately it should be covered with dry sand
and cleared. '
(b) - The vehicle engine should be stopped during un-loading processes.
(c) The authorized person should check the petroleum unloading hoses for any
leakage.
(d) Dispfay of DOS and DON’TS in case of fire and emergency telephone
numbers in conspicuous places.
The licensee shall required to obtained final report before obtaining final License
/storage of petroleum product failing which the same should be treated as cancelled
and liable punitive/penal action as per NotificationNo.DFS/DD/F.P. Notification
/2004-05/627 dated 12/01/2005 issued under sub section (2) of section 13 of the Goa,
Daman and Diu Fire Force Act,1986. .

The competent authority shall issue final permission only after the final report by the
fire department.

The Competent Authority reserves right to amend
deemed fit

any additional recommendations
during final inspection or in future due to the statutory provisions

amended from time to time and in the interest of the protection of the company and
employees.

2004 1000 0 S ST —




BT AN

(15)

Right to re; hes ;
ght to reject/withdrawn N.O.C at any time without any notice is vested/reserved

ith the Competent Awuthority if the conditions stipulated above are not complied
with

The licensee shall also be required to obtain annual certificate for satisfactory
maintenance of fire fighting arrangements made in the storage premises before applying for
annual renewal of license by the Competent Authority. The Competent Authority will renew the
license only after obtaining satisfactory maintenance certificate by the fire department and

completion of other formalities including safety measures.

The applicant shall abide by all rules and regulations governing the matter.

The site plan duly recommended by the Chief Town Planner and counter signed by the

Collector/District Magistrate, Daman is also enclosed.

&N
"_5'\“)’5}.\ (Dr. Rakesh Minhas)
: “Oilector/District Magistrate,
\J Daman.
To, //
Teé Ecrocustic Products, Ltd.,
{achigam Char Rasta,
Kachigam,

Daman-396 210

Copy to:-

1. The Deputy Chief Controller of Explosive, Govt. of India, Ministry of Commerce &
Industry. Petroleum and Explosive, Safety Organization(PESO), Al & A2 “wing, 5 floor,
C.G.0 Complex, CBD Belapur, Navi Mumbai (M.S.) 400 614.

2. The Chief Town Planner, Daman.

3. The Mamlatdar, Daman. :

4. The Assistant Director, Fire & Emergency Services, Somnath, Daman.
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" EUROCOUSTIC PRODUCTS LTD.

, (190 5001 : 150 14001 ; ISO 45001 CERTIFIED)
Survey No A8E Near Rachigam Char Raata, Vapl Kachigam Road, Kachigam, Daman (UT) - 396 210.

Tol No o #01 260 2044767, 2242000 1 Mail pha@eplgroup.co in, pankajsinha@eplgroup.¢o.in
Mobile No- 09420003030 09426956595

Date: 28.04.2021

o M Indian Ol Corpotation Limited

Harira Termingl

iKhhapore Village, P O, ichhapore,

Hacis Road. Dist Surat - 394 510

Kind Atten: Mr. Vikas Singh Kushwaha, Assist Manager, Surat Terminal
Sub Supply of UCO based Biodiesel to 10CL Surat Terminal

Dear Sw

This has reference to your letter dated 21.04.2021, regarding the supply of Biodiesel to your Surat Terminal, we wish
to state the following.

1. Atpresent our Biodiesel plant is still undergoing “process improvements”. The process is not stabilized.
Earlier we have dispatched 20,000 Ltr quantity of Biodiesel to I0CL on 30.11.2020, after tHorough lab testing
at outside lab & confirming the 10CL requirement. But after reaching at 10CL, lab testing conducted by 10CL
& result of some parameters differs with our results & Biodiesel is rejected by IOCL. To avoid this we want to
smprove our process, which is still in progress.

Z. We are taking help from experts & accordingly doing some modifications in plant. So that we will produce
Biodiese! meeting IOCL requirement.

3. We are also procuring sufficient quantity of UCO. At present availability of UCO in the market is very less &
we are not getting supply regularly.

4. Due 1o Covid 19 second wave, to run the Biodiesel manufacturing plant is very difficult which is directly
affected our production capacity.

Az details above our regular production is affected & it will take some time to regularise.

You have zlways supported our Biodiesel activities & we hope that, we will fulfill our business commitment from

August 2021, onwards for regularly supply UCO base Biodiesel to Surat Terminal, which is again depend up on
Covid 19 position.

Thenking You

For Eurocoustic Products Ltd

Bharat Mistr % (’f’f
DA}

Sr. Manager (prod.)
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gy LICENCE TO WORK A FACTORY
+% Registration number : 303" Fee paid Rs. 759/=

= Licence number : 303 Excess/Due Rs. ==

)
)

foe

Licence is hereby granted to M/s. Eurocoustic Products Lid.,
valid only for the premises described below for use as a factory employing not more than

el efe oo oo oo oo oo e el b

in Kachigam, Daman.

and consjst of @ factory engaged in manhfacture and assembling of,panel,
worksurgaces etc. Add. Prod,: Fusion Bonded Epoxy Coating (FBEC) and
structure, Coating of Steel Pipes, Bio Diesel, '

—L persons on any one day during th) year and using motive power not exceeding
...300 __  H. P. subject to the provisions of the Factories Act, 1948, and the Rules made .

aunder. e e o
N e
This Licence shall remain in force till the 31st day of December, RR .1.924,. s ’}x:
. 3
"DESCRIPTION OF THE LICENCED PREMISES 'z'
 3(284)/CIRB/94/567 X
The Licenced premises on plan number dated 12+12,1994.are situated o,
°Z°
e
3
P e
<+
oo

Dat=> : 12-1201994. Sd/

Chief Inspector of Factories
' e Fries
F@EA AR TR
T W AR A X I W A

Place : uamnn.
A

deobeeteelechoods oot oo b ool el oo ofeofe o foefe oo ofo ool ot o loefoofeofo e ool ofoof o fsefe o ofo e fe e oo

%¢++++§;+++++%++¢++++++++++¢¢+%

RENEWALS Chief Inspector
' of Factories & Boilers, N
Renewal up to 31.12,2020, See rule 9 Dadra & Nagar Haveli and Daman & Diu
~ate of renewal For worikeis For H.P. Feos Date of expiry Signature of
Excess / Due 31st December renewing authority
1 2 3 4 5 6
19.5,2020 NEE 300 NEE 2450 e/ 20mq o 31,12.2008, Mot
NE/E NE/E e/d o
NE/E NE/E e/d
&
oL NE/E NE/E e/d :
s E/E E/E - [~ i
N N - eld )
i / / e/ i
o+ NE/E NEJE - e/d o
+ 3
= NE/E NE/E e/d 3
’3!: NE— Not exceding E — Exceding i
ofe e— axcess paid d — due to be paid o3
% ¥
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Office of the Member Secretary,
Pollution Control Committee,
DNH & DD,

Daman.

Date:- 02/ 0 §/2021
To,

Santosh Babarbhai Halpati
H. No. 04, Patel Falia,
Nailapardi, Moti Daman.

Sub.: Consent copies of different products / facilities at Eurocoustic Products Pvt. Ltd. — reg.
Ref.: RTI Application(s) dated 07/08/2021 (2 Nos.)

With reference to the RTIs received to this office dated 07/08/2021 on the matter mentioned in the
subject line, it is hereby brought to notice of the concerned that:

RTI-1:

(A)No application for the products (Structural) has been received to the O/o Pollution Control
Committee, DNH & DD, till date.

(B) Consent to Establish Application for the facility (Biodiesel Plant) has been rejected. Rejection
Certificate is attached herewith for reference.

RTI -2:

Application for Powder Coating & Rebar Coating (FBEC) is currently under examination.

(

T
I\/Ien’q%g("-s/ecretary

Poiiution Control Committee,
DNH & DD
Daman

Encl(s).:

1. CTE - Rejection Certificate (Annexure -I)

No. PCC/DDD/RTI-291 !zg; P




Onnexure — 1

No. PCC/DDD/Reject/722596

Office of the Member Sccretary,
Pollution Control Committee,
DD and DNH, Daman.

Date : 08/01/2021
To

Eurocoustic Products Limited ) O —
Survey No. 377/2, Kachigam Char Rasta, Village-Kachigam, Dama
Subject:  Grant of CTE under Water/Air Acts-Reg.
Ref: Your Application No. 722596 Application Daie 29/09/2020

: hr Application
With reference to the above cited subject and application dated 29/09{202‘(()1 E?égligghtgccll)\gmgionpp ¢
No. 722596 for CTE. It is to inform you that, your application 1s notra,(ImS)f I;-‘low i,nentioned tails /
ControlCommittee, DD & DNH for the below mentioned reasons / lack of be
documents. Hence, your application is hereby returned.

7 — Dictille ; d
Reasons for rejection : The activity falls under Category — [ (Red) “S. No. 15 - Distillery including
Fermentation industry”, which is BANNED.
R A7
,)‘l:ﬁ.w

08/01/2021

Member Secretary
Pollution Control Committee
DD & DNH.
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< Pay Now

Name: EUROCOSTIC PROD P LTD

Service Number: 743000010

Due Date: 26-11-2022

Amount Due

¥ 4935575.00

Pay in Advance

4935575.00

Mobile Number *

Email Address




1001 SR ®

< Pay Now

Name: EUROCOSTIC PROD P LTD

Service Number: 743000010

Due Date: 23-12-2022

Amount Due

%6930067.00

Pay in Advance

6930067.00

Mobile Number *

Email Address
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| ORDERTYPE ... ORDER NUMBER ORDER DATE
] Work Oree SBU -URBAN INFRA/NEW PARLIMENT 08-DEC-2021
; BUILDING/670051/40261 &L ]
| Vendor Name | EUROCOUSTIC PRODUCTS LIMITED
| Vendor Address Survey No. 377/2 Zary CausewayZary Causeway
t Kachigam
| Daman
Dadra & Nagar Haveli And Daman & Diu
; 396210
{ = India
| Vendor Contact Details-1 Radhakrishnan, R Vendor Contact Details-2 | Radhakrishnan, R
r@eplgroup.co.in rr@eplgroup.co.in
e 9821030840 9821030840
Vendor PAN Number AAACEO0096R Vendor MSMED UDYAM-DD-01-0000145
Registration Number
Vendor GSTIN Number 26AAACEO096R1Z29 Buyer Company GSTIN 07AAACT4119L279
Number
Buyer's Contact Details Mr. Bambhaniya Ashvinbhai Manubhai
bambhaniyam@tataprojects.com
Order Annexures Annexure 1 Schedule of Quantity, ltem and Price 10 Pages
Annexure 2 Specific Conditions of Contract (SCC) Integrated Part of this
Annexure 3 Payment Terms document
Annexure 4 Shipment Instructions
Annexure 5 Bill of Quantity 1 Page(s)
Annexure 6 Technical Specifications 8 Page(s)
Annexure 7 Approved Make list 5 Page(s)
Annexure 8 Scope Matrix 4 Page(s)
Annexure 9 General Conditions of Contracts Services 49 Page(s)
Annexure 10 | General Conditions of Contracts Safety 23 Page(s)
Dear SirfMadam,

Subject: WORK ORDER FOR STRUCTURAL STEEL AND ALUMINUM WORK (SHOP DRAWINGS, SUPPLY, FABRICATION &

ERECTION) FOR CONSTRUCTION OF NEW PARLIAMENT BUILDING PROJECT AT NEW DELHL.

Reference:

Vendor stands for *M/s. Eurocoustic Products Limited” and TPL stands for "M/s TATA Projects Limited"

1) Our enquiry dated 23/08/2021
2) Your Initial Offer dated 13/09/2021

3) Our Mail Dated 05/10/2021

4) Your final Offer dated 08/10/2021

5) Our mail dated 08/10/2021

6) Letter of Intent (LOI): SBU-Urban Infra/ Central Vista/Mild Steel Work JKD/MK/AB/52 dated 11-10-2021
7) All other correspondence regarding the subject

With reference to the above, we are ple
herewith as Annexures and the terms an
subsequent clarifications, MOMs(If any) and a
specified here under and to be read

ased to issue this Order for the subject requirement as per the documents enclosed
d conditions as detailed below. The technical specification sent along with the RFQ,
Il other terms and conditions (except otherwise specifically agreed to in writing) as
along with attached annexures shall form an integral part of this Order

“Intermal Reference Number: UI-10132606 / 40261-0 / 31386

Registered Oftice Mithona Towe
Tel + 91 40 6623 8801 Fax + 9140 6617 25

Page 10of 10

TATA PROJECTS LUMITED

One Boulevard 2 3% & 4™ Flour Lake Boulevard Street Powai Mumbai 400 076

Tel + 91 22 6740 2900 Fax
¢-mail pimumbaieetatiprojects. .

+ 912225700174

Om www. tataprojects.com

rs -1 1-7-80 to 87 Prenderghast Road Secunderabad 500 003 Telangana India
3% e-mall tpl@tataprojects.com www tataprojects.com CIN U45203TG1979PLCO57431




& v

TATA

ANNEXURE 1: SCHEDULE OF QUANTITY, ITEM AND PRICE

Order Reference : SBU -URBAN INFRA / NEW PARLIMENT BUILDING / 670051/ 40261 Dated 08-DEC-2021

All Prices and Amounts in the below table are in (INR - Indian Rupee)

Only.

Si# HSN7SAC item Description Quantity Unit Price Amount
Code
tem Code
—Tax Rate uom Tax Amount
1 995473 | STEEL WORK IN BUILT UP 84,045.000 155.00 1,30,26,975.00
1F3009540641 | TUBULAR:STRUCTURAL STEEL WORK -
IN BUILT UP TUBULAR SECTION FOR 237.00
12% | TYPE OF ELEMENTS,HAVING A nilogram St 2
PRIMING COAT WITH EPOXY PRIMER
AND PAINTING WITH MINIMUM 2 COAT
OF PU PAINT,HAVING LOW VOC
(VOLATILE ORGANIC COMPOUND)
? 995428 | PROVIDING AND FIXING ALUMINUM 17,611.000 550.00 96,86.050.00
LF5499541234 | CHEQUERED PLATE OF REQUIRED
THICKNESS FOR CAT WALK OR OTHER [
12% | SIMILAR PLACE Wiiogram 1182, 32600
3 995444 | STEEL WORK WELDED IN BUILT UP 97,982.000 170.00 1,66,56.940.00
1S0199540148 | SECTIONS/FRAMED WORK,INCLUDING
CUTTING,HOISTING,FIXING IN ;
12% | 5OSITION,APPLYING A SPECIFIED Kilagrain L giaaray
PRIMER PAINT STRUCTURAL STEEL
WORK IN BUILT-UP SECTION IN
GRATINGS,FRAMES,GUARD
BAR,LADDER,PLATFORM
Total Contract Price Excluding Taxes 3,93,69,965.00
Total Taxes 47,24,395.80
Total Contract Price Including Taxes 4,40,94,360.80
Amount in Words: (INR - Indian Rupee) Four Crore Forty Lakh Ninety-Four Thousand Three Hundred Sixty And Eighty

For TATA PROJECTS LIMITED,
Authorised Signatory(ies)

Internal Reference Number; Ul-10132606 / 40261-0 / 31386

Page 3 of 10
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TATA
Total Contract Price Excluding | INR 3,93,69,965.00
Taxes
Amount in words (INR - Indian Rupee) Three Crore Ninety-Three Lakh Sixty-Nine Thousand Nine Hundred
Sixty-Five Only.

For TATA PROJECTS LIMITED,
Authorised Signatory(ies)

internal Reference Number: UI-10132606 / 40261-0 / 31386 Page 2 of 10



Invaica No, ¢ epua'mmzwsz

NS siu‘-poqd\ Panonn & Co Pvt. Ltd Outo : 20-Doc-22
nd Memonnl of Bharmtratna Dr. Babaasahob, §0, No, : EPLVOI1106 - SHAPOORU| - Part |
kar at indu Mill, Dadar, M\uubnl Dote : 11-Dee-21 -
aharashirn, Coda : 27, Purchase Order Ko.: Sub-Contract No 14 Z2020-21/6CH1E5
bato : 1-Fob-21
Insuranco : In Your Scopa
Fm!g)_n(h_ 3 ln'Your Scope
signoo / Shipped To! Transpartar Name = W/S. KAILASH ROADLINES
rii Pallonji & Co Pvt. Ltd LRJRRA. No © 2018 Date: 20-Dec-22
s nl of Bharat Rmrm Dr. Babazahab Vohicle No.  : MM4GBUOBS4
; lddu M Compound Near-Suryavansi Hall
I e e .. Doscriplon ot goods Quantity | Unit Rato Valus
= 1 BP"'PI_, > Y OE-FABR!CATEO STEEL: STRUCTURE 28,930 |MTS | 25,000.00] 7.48,250.00
| FABRICATION CHAR SRR P LT
7| SUPPLY OF FABmc:m‘ED STEEL STRUGTURE 29,040 |MTS | 14,500.00| 4.33,985,00
; ALIZING CHARGE 2l 2K
"MET m-us]oqqgha(ge 20,930 |MTS | 3.200.00| 95.776.00
“Sub Tatal 12,78,011,00
_ SALE IGST 18% 2,30,041.98
REI'ENTION @a% (SPCPL) (-)59.112.Cc0
R OFF 002
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To,
The Member Secretary Pollution Control Committee,
Nani - Daman. D AM AN - 396 210.

__________________________________________________

Subject:  Regarding Order copy of Electrical Power Supply to M/s Eurocoustic Products Ltd.

Dear Sir / Madam.

Reference to Order No. PCC/DDD/0O-1091/93-94/316. Dated 05/08/2022 from Pollution
Control Committee Daman, you have Cut/ Disconnected the Electrical Power Supply of M/s.
Eurocoustic Products Ltd., Kachigam, Daman.

This Electrical Power supply was Restored on Dt. 06/10/2022.

Request you to please send us the copy of the order based on which you have restored /
Reconnected the Electrical Power Supply of this Company. Which I need for submitting it in
The Hon’ble NGT Court for Case No. M.A. No. 70/2022 in Original Application No. 465/2022.

I shall be always obliged.

Thanking You.
@R &

Régards,

Kishor Chotu

Mobile No.: 7874197166
Date: 08.12.2022




